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State Government and the unions in 
West Bengal? I f  no cooperation has 
been received, why so?

SHRI CHAKANJTT CHANANA: 
The question has to be referred to the 
West Bengal Government as to why 
1fhey are not doing it,

SHRI M. M. LAWRENCE: Is it the' 
policy of the Government to run these 
institutions and concerns wider the 
Government only profitably; and if 
it is not possible, to close them down?

SHRI CHARANJIT CHANANA; It 
is part of the industrial policy of the 
Government. It is the effort and the 
duty of the Government to see that 
the sick unit3 are cured. There is a 
treatment for the sick units. But it is 
also a policy of the Government not 
to allow dead units to remain or to 
survive—because survival is not pos-
sible; a dead unit is a dead unit— 
under the caption of sick units.

Demand fH*r JFharkhand State . .

*357. SHRI A. K. ROY:

SHRI R. N, RAKESH:

Will the Minister of HOME AFFA-
IRS be pleased to state:

(a^ whether his attention has 
been drawn to the demostration 
demanding Jharkhand State at Ranchi 
<Bihar) on 31 October, 1981;

<b) i f  so, facts in detail;

(c) whether a memorandum was 
submitted to the Prime Minister and 
to the Commissioner, South Chota- 
nagpur;

(d) if so, main points of the 
memorandum and the reaction of 
Government thereto;

(e) whether he is aware of the 
genuine grievances of the people of 
Chotanagpur in general and Adiv- 
,vasis in particular symbolised in 
the demand 0f Jharkhand; and

( f )  if so, steps taken to remove 
them?

THE MINISTER OF STATE IN  
THE M INISTRY OF HOME A FFA-
IRS (SHRI YOGENDRA M AK -
W A N A ): (a ) to ( f ) .  A  statement i® 
laid on the Table of the House.

Statement

Ca> and (b ). The Jharkhand Party 
(Horo Group) is reported to have 
observed ‘Jharkhand Mang Diwas’ 
—an annual feature at Ranchi on 31st 
October, 1981 by taking out a proce-
ssion and holding a public meeting 
at which that party’s demand for a 
separate Jharkhand State comprising 
the tribal districts of Bihar, West 
Bengal, Madhya Pradesh and Orissa 
was reiterated.

(c) A  five-member delegation
reportedly submitted to the Com-
missioner, Souh Chotanagpur Divi-
sion at Ranchi a memorandum
addressed to the Prime Minister de-
manding a separate Jharkhand 
State. This memorandum has not 
been received in the P. M.’s office.

(d ) Does not arise.

(e ) and ( f ) .  The removal of
economic imbalances in a particular 
State or region is essentially a
matter to be tackled through the 
mechanism of planning and the crea-
tion of a separate State is no answer 
to the problem. The Government
of India and the State Governments
concerned have been endeavouring 
to step up the socio-economic deve-
lopment of the tribal people in 
Chotanagpur area. The startegy of 
Tribal sub-plan which has been ad-
opted, ensures flow of funds from 
the State Plan, Central Sector-plan 
and Centrally sponsored Schemes to 
the identified areas where the Sche-
dule Tribes are in majority, generally 
known as Tribal Sub-Plan are's. De-
velopment schemes *re formulated 
with a focus on the tribal communi-
ties and with 'special stress on deve-
lopment of the critical areas of in-
frastructural dpyelopment such as 
education, health etc.



17

SHRI A. K. ROY: It is good that at 
least Jharkhand is on the Table of th« 
House. The issue concerns the aspira-
tions of the tribal people of Central 
India connected with so many provin-
ces like Bihar, West Bengal, Orissa, 
Madhya Pradesh, Maharashtra and 
some parts of Andhra, Central Incii* 
contains the largest number of tribal 
people. Cases of tribal unrest often 
come to Parliament. And this demand 
for Jharkhand State is also not a new 
one' like Khalistan. Before the Simon 
Commision? the tribals demanded 
Jharkhand. Also, in 1954 they raised 
the issue. To-day also they are raising 
the issue, (Interruptions) Don’t be im-
patient.

There are two ways of tackling the 
tribal problem. One way is the capita-
list way of assimilation. Another* is 
the way of self-determination and affir-
mation.

MR. SPEAKER: I do not want ela-
boration; I want a simple question.

SHRI A. K. ROY: I would like to 
know which way the present Govern-
ment wants to follow; the way of assi-
milation which means extinction of 
tribal people, or giving the right of 
self-determination and autonomy, so 
that they can emanicipate themselves.

SHRI YOGENDRA MAKWANA: 
This issue was decided by the States 
Reorganization Commission, and there 
is no question of re-opening it.

SHRI A. K. ROY: Even after the 
States Reorganisation Commission, 
several tribal States have appeared in 
the North East, i would like to know 
why there is a difference, one stand-
ard for the tribal people of the North 
East and another standard for the 
people of Central India. In view of 
that, I would like to know, as th<* Gov-
ernment is discussing with the mem-
bers of all other Parties on issues like 
Khalistan and Assam, similarly whe-
ther the Government proposes to have 
a discussion with tthe tribal Members 
of Parliament of the Housej to contain 
and to* find a splut!on to the simmering
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discontent of the tribal people of the 
Central India.

SHRI YOGENDRA MAKWANA: 
Consultation with tribals is certainly 
taking place about their development. 
Creation of a new State is not a solu-
tion. to the problem. The real solution 
is more allocation in the Plan schemes 
for their development and consulta-
tion with the tribal Members of Parlia-
ment is about their development as-
pects.

For the benefit of the hon. Member 
and the entire House, I  may mention 
that an amount of Rs. 917 crores was 
allocated in the Fifth Plan for the 
development of tribal areas and during 
the Sixth Plan period it is expected to 
be between Rs. 4,500 to Rs. 5,000 cro-
res. Now this is the quantum which 
we have raised from Rs. 900 crores 
to R’s. 5,000 crores. What is the real 
step which we have taken for the 
development of the tribals. So, crea-
tion of a new State according to the 
Government is not a solution.

MR. SPEAKER: Mr. Rakesh.

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): May I add 
something? The hon’ble Member has 
tried to show that there is some dis-
crimination against tribals who are li-
ving in Bihar. This is not at all so. 
We are deeply concerned about the 
waif are of the tribals. Tho formation 
of the States in the North-East is an 
enirely different problem. They were 
not formed because the people are 
tribals. There were certain other pro-
blems which bad to be solved. It just 
happened that most of them were tri-
bals. The two matters are not connect-
ed.

MR. SPEAKER: Shri Rakesh.
A
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SHRI YOGENDRA MAKWANA: We 
have taken note of the suggestion of 
the hon. member. (Interruptions).

AN HON. MEMBER: What is the
suggestion?

SHRI YOGENDRA MAKWANA: 
Government has no intention to reor-
ganise the States. ,

SHRIMATI INDIRA GANDHI: There 
is no such proposal before us, nor are 
we considering this matter.

SHRI B. N. SI^GH: Has the Govern-
ment’s attention been drawn to a 
news item which appeared in ‘The 
Statesman’ on the front page about a 
week ago, saying that in Koihan in 
Singhbhum District they want to carve 
a separate nation and some hon. Mem-
bers of Parliament are trying to incite 
the Adivasis into a rebellion. What 
steps is the Government taking to con-
tain that movement? Otherwise, l  am 
afraid, it will be another Assam issue 
in Ohota Nagpur.

SOME HON. MEMBERS; Name the 
MPs.

SHRI B. N. SINGH: If you want I 
can name the MPs.

MR. SPEAKER: No. ■

(Interruptions)

DR. SUBRAMANIAM SWAMY: The 
reference to Assam should be deleted 
from the records because there is no 
separatist movement in Assam.

SHRI YOGENDRA MAKW ANA: The 
hon. Member is right.,.

( Interruptions)




